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(b) if 5o the details thereof; and

(c¢) what action has been taken in
this matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY): (a) Yes.
Sir. Some suggestions to this effect
had been received.

(b) and (c). Banks cannot as a mat-
ter of policy waive off interest on
loans advanced by thermn to any class
of borrowers as such. They do, how-
ever, consider individual cases on
merit and agree on such concessions
as may be calleg for.
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Nomination ¢of SC candidates to
Armed Forces Headquarters Clerical
Services

5288. SHRI DOONGAR SINGH: Will
the Minister of DEFENCE be pleased

to ctate:

(a) whether it is a fact that some
Scheduleq Caste candidates were no-
minated by the Ministry of Home Af}-
airs to the Armed Forces Headquarters
Clerical Service on the basis ¢f Clerks’
Grade (Special) Examination, 1480
and some of them Have not been ap-
pointeq so far. if so the reasons there-

for;

(by how much time will the Minis-
try take {c appoint those candidates;

(c¢) have the formalifieg been com-
pleted, if not, what steps are being
taken to complete the formalities; and

(d) action proposed to = taken
against those who are responsible for
this delay?

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI K. P.
SINGH DEO): (a) to (d). 327 SC can-
didates were nominateg on-the basis
of Clerks’ Grade (Specialy Examination
182 (fcr SC/ST only) in 4 batches
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during November, 198] to April, 1982.
Out of these 327, 184 candidates have
already joined and oflers of appoint-
ment have been issued to 20 more can-
didates. 90 candidates have either de-
clineq or not responded to our letters.
Offerg of appointment to the remaining
33 candidates will be issued on com-
pletion of pre-appointment forma-
lities which are being expedite_d.

Loan from OPEC for Ramagundam
Power Prajects

5289. DR. KRUPASINDHU BHOI:
Will the Minister of FINANCE be
pleased to state.

(a) whether an agreement has leen
reacheq *with OPEC for a loan of 30
million from the OPEC funds for the
Ramagundam Power Project:

(b) if so, the termg and conditions
thereof; and

(c) the total amount of OPEC funds
granied to India so far?

THE MINISTER OF FINANCE
(SHRI PRANAB MUKHERJEE): (a)
An agreement for g loan of US 30
millien for the Second Ramagundam
Thermal Power Project has been sign-
ed with the OPEC Fund on the 21st

May, 1982,

(by The main terms and conditions
of the loan are:

(iy The loan carries no interest,

but only a service charge of 0.75%
per annum on the principal amount
of the loan withdrawn and outstand-

ing.

(ii) The loan is repayable in thirty
equal semi-annual instalments com-
mencing from July 15th, 1987.

(c) The total amount of OPEC loans
to India including the loan for the
Secong Ramagundam Power Project
is US § 135.8 million.
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